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New Delhi.
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ORDER (Oral)

By Reddy, J. -

Learned counsel for the applicant submits that he

wishes to withdraw this OA. He also submits that he may

be permitted to file an OA after the appellate order was

passed. The permission is granted with liberty to

approach this Tribunal, after the appellate order was

passed, in case he is aggrieved by the said order.

/rao/

With this observation, the OA is dismis"sed as

withdrawn.

(R.K.Ahoojj
Membe

(V.Rajagopala Reddey)
Vice-chairman (J)


